
  
FORM G 

INVITATION FOR EXPRESSION OF INTEREST 

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency 

Resolution Process for Corporate Persons) Regulations,2016 

RELEVANT PARTICULARS 

1. Name of the corporate 

debtor along with 

PAN/ CIN/ LLP No. 

UNICO LEATHER PRODUCT PRIVATE 

LIMITED 

CIN No.U18209JK1986PTC002898 

2. Address of the 

registered office 

PHASE I, LANE 4, SIDCO INDUSTRIAL AREA 

BARI BRAHMANA JAMMU, J&K, 181133 

INDIA.(The company had initiated for change 

of Registered office to Tamil Nadu for which 

the SR was also passed however the 

company cease to be in operation thereafter)  

3. 
URL of website 

https://unicoleatherproduct.ibc2016.net/  

(Maintained by RP for the purpose of CIRP) 

4. 
Details of place where 
majority of fixed assets are 
located 

No.1, Sriramapuram, Road Ambur, 

Kilachur Post, Vellore-632001 

5. 
Installed capacity of main 
products/ services 

Not available 

6. 
Quantity and value of main 
products/ services sold in 
last financial year 

May be obtained by sending an email to 

unicocirp@gmail.com 

7. Number of employees/ 

workmen 

Not a going concern since 2018. 

8. 
Further details including 
last available financial 
statements (with schedules) 
of two years, lists of 
creditors, relevant dates for 
subsequent events of the 
process are available at: 

May be obtained by sending an email to 

unicocirp@gmail.com 



9. 
Eligibility for resolution 
applicants under section 
25(2)(h) of the Code is 
available at: 

May be obtained by sending an email to 

unicocirp@gmail.com 

10. 
Last date for receipt of 
expression of interest 

26-05-2023  

11. 
Date of issue of provisional 
list of prospective resolution 
applicants 

05-06-2023  

12. 
Last date for submission of 
objections to provisional list 

10-06-2023  

13. 
Process email id to submit 
EOI 

unicocirp@gmail.com 

 

 

 
 

Date: 11.05.2023 
Place: Chandigarh 

Krishan Vrind Jain 

Resolution Professional 

In the Matter of M/s UNICO Leather Product Private Limited 

Regn .No. IBBI/IPA-001/IP-P00284/2017-2018/10528 

Registered Address: #1139, Block B, IT City, Sector 82 A, Mohali-160055 

Email Id: jainkv@gmail.com, unicocirp@gmail.com 

Registered Mobile No. +91-9417009490,+91-98759-21491, +91-97797-37031 

Address for correspondence: S.C.O No 818, N.A.C Manimajra, U.T, Chandigarh-
160101 
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